e e REGIONAL OFFICE

R — RAJASTHAN STATE POLLUTION CONTROL BOARD
“m SPL-2, 5™ Phase, RIICO Ind. Area, Kishangarh
A\ | / 4 E-mail : rorpcb.kishangarh@gmail.com
No. RPCB/RO KSG/NGR/NG1/1633 Date 26 0 8‘201_9
Registrar,

National Green Tribunal.
Principal Bench,
New Delhi

Sub:- Compliance report of the order dated 07.05.2019 in O.A. No. 35872019,
Residents of Gram Kolia V/s State of Rajasthan, Before the National Green
Tribunal, Principal Bench, New Delhi,

Sir,

In compliance to Hon’ble Tribunal order dated 07.05.2019 the disputed three stone
crushers were inspected by the officials of Regional Office Rajasthan State Pollution Control
Board, Kishangarh on 14.08.2019. The inspection report of the M/s Vikram Stone Crusher.
M/s Dinesh Rodi Udhyog and M/s Kamlesh Stone Crusher are annexed here with as
Annexure-1 (Collectively). During the course of inspection it was found that M/s Dinesh
Rodi Udhyog and M/s Kamlesh Stone Crusher have provided required pollution control
measures whereas M/s Vikram Stone Crusher, have provided pollution control measures
accept covered area for storage of dust, for which show cause notice have been issucd to the
said stone crusher. The photocopy of the aforesaid notice is annexed herewith as Annexure-2,

It is humbly submitted that identical matter of all the stone crushers of Village Kolia
(which includes the aforementioned three stone crushers) is sub-judice in O.A. No. 35/2014
and M.A. No. 1126/2017, Bhanwara Ram In Ganpat Ram Mirdha V/s State of Rajasthan &
Others before the Court No. 2 of the Hon’ble National Green Tribunal. New Delhi. The said
matter listed for hearing on 01.09.2019.

It is therefore requested kindly tag the matter alongwith O.A. No. 358/2019 with O.A.
No. 35/2014 for the reasons that the O.A. No. 35/2014 is being heard since 2014 and all the
stone crushers of the village Kolia have been inspected by the various committees and experts

in compliance to order of this tribunal time to time.
Youirs sinf\c\rc}%

Encl: As above
(Sanjay ‘Knthari}

Regional Officer
RO, RPCB, Kishangarh, District Ajmer

Copy to-
I. Member Secketary, RPCB, Kishangarh for information
2. Incharge (1.¢gal Cell), RPCB. Kishangarh for information and further necessary
action

Regionpl Officer
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s 3 : RAJASTHAN STATE POLLUTION CONTROL. BOARD, KISHANGARIH
" (Under section 23 of the Wamm:i i9?4 under section 24 of the Air Act, 1981 and under section 10 of
EP Act, 1986)

I 1 fa Name of the Indﬁslm £ SR \’!/s Vlim.m Stone crusher !

| ! b. Address of the ”Iiidus::'}' : : : r\‘l asra no.2! 331799, Vill- Kb]iya, .

: ' }Lnsll I}aadwazm i)za» f\jmcr_ ;

-~ }M -Elm} 25 J ............. :

d. Fax | - P a

g e =S I P AL - | |

| N aépﬁon{, .......................... a8 .... m ..... 2 e < Bl e L -

| 2 | Dateofl Inspection: | 14.08.2019 |

3 | Name and chstgnatzon ofthe Person Contacted | Vikram Panwar, I’emmr _
e lypx:gf‘ I_ndustry S R ' Stone c.m:.hzng '

5 | Nature of I Induslry SR e { Air poliuuon 3 , s

mﬁ """""" Size of I?lii_u_;uF I argci \‘chlum/ Small === f‘im.ﬂl SRR :

? "A'Mwazatcgury of Industry Red/ ()nm- e/ Green/ | Red f
, ' Others f
g 7 Status  of Opcfii%w“z Operational/ Non- r Non Operational due to rainy season

J ‘Operational/ Closed/ Any other | : — : '
i I BT B S Pl B pm;&hatii??"; : e e
{ i Trustee/( )ﬂ'lcc b{.arem with addresses _='
; ; 10 Slmus of consent under the Water Act, 1974 ;‘\’ A !
i e ; gwms of consent under Air Act- 198 i - Last consent (CTO) is valid upto f

f i : . 5 30.09.21. Application of Rmewal of f

] - : i 4L101qtorwardcd10110 ;

% J' 12 Status of Amhanzaﬁan u"dcr HW’W I{ulcs B f NA .
% ‘1§m Name of raw materials with quanmv (pu' day or i Stonc L umps 3, 00000\4 Ip ‘
i [ per month or annum) i
mi? """" NKme of Producl (s) dzz{i hy pmduus Slom, Grit & Dust, 3 (J(}{)i}w{}\?ﬁ'l’/\ """"""" 1

‘ - manufactured with quantity {per mfy’ or month or

-annum) ' |

§ flSﬂ """"" | Any dcwali_(;hwfmm earigrCPO - _ : R T TR e ‘
| 16 | Any deviation from carlier | NA i
4 ; | authorization/registration J
' | 17 An) deviation tmr‘ﬁmuhwmuom from prumuq \’o
! | mspecuon report in permanent *'La!mc» ; ‘

] : Spcuf:c non- cuznphancr,s i any, obser ved durtn;, - omplying with Ep rules ;
i 5 | inspection: _ g |
.'l 19 | Other relevant Information rcéarding the | Dm.l nce  from near by  revenuc | e
2 L }mdusiry, l__!}glljg_gu:_?pm'} laint w]wy.. 02km f'rum Konyu (As p{(rg

i
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23, Status of l‘:iliutiﬁn“Conl’ml measures as per EP Ru

i;m Quahtamcsmndards o

l Dust containment cum L fu (,runher, Cone ¢ ( cree
| suppre ssion system for the were cm‘e:'ed i‘"rmu all s;des wuh tin sheeis

.i equipments. ]‘ 2. i lers have been provided at

i S !: crusher, Cone crusher and all the transfer

; ‘ points of conveyor connecting vibratory

sereen to belt conveyors.

! Construction of metalled roads | Hard surface road found in the premises at the time
| within the premises. . ;01 inspection.

ch,uiar cleaning and wettingof € rusher was non opcrahvc s at ihx, time of mgpcctmn
ground within the premises. _and ground found cleaned.

1 Construction of wind brezking | Industry has Wtﬁc& boundary wall of height
| walls/ boundary wall around the | appmx 08-10 feet amung} 'she premiscs
% premises.

‘Growing of gw;m 1 belt around

| perlpht,ry of cnrv.hing nmz,

e e it

x 145-165 taﬁts at the

f‘iﬁahéii&a?” ; 'caa'ﬁeaia O dated|
i

£ m_ui' watt;r from '::I‘P.ﬁ.id&;fanﬁ'x:if
moi}ccted in storage tanks. Industry |
| has  provided dosing tank with |
bkmhmg solution, for disinfection of |

". trea‘ted water of STP. !
5 Induqtry has pmv;dc&d motor for |
} e 8 s, | pumping of water |
b2 Details of air/emission sample collected during | | Ambient Air Monitoring I{mu}ts
1 inspection: | SPM- 593 pp/m3 |
1 _ ;An’ monitoring could not be dom\

L At eeReRh TR -

22, Details of Plant & Machinery:- .
a. JawCrusher & =t 11— 01(Nos), 24"X367(Size)
b. Cone crusher “o - 01 (Nos), . 200TPH
¢. Vibrating Screen sa 0 (Nos.),
d. Conveyers il = 06 (03 loadi
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'Sr. | Recommendations - Status of Compliances of
No. recommendations
1. | Maimaining L.og-Book | Maintained
3| lonofwatermer [ lid By
3 Comment on water consumption in dust | Record of daily water consumption
suppression | maintained
4 Status of water sprinkling arrangements at | Provided
s ' Submitted at Head Office.
T = e
¥ e = _(_?b_!\i_t‘i_‘_\’_t_x‘.. "No___ i S S é
8. Dust stored in covered arca - No, as no covered storage arca has been |
Siisicis SEla e ek BOOYIGD |
9. Plant for manufacturing. bricks/ blocks from ! Not installed
dust provided 2
Dr. Kriti Sharma : Sanjay Kothari

180 _ RO

Conclusion: Show cause notice for intended revocation of consent under the provisions of

\/"‘
AN
Sanjay Kothari
Regional Officer

Air Act 1981 may be issued.






i 19 E)ihcr relevant Ixzﬁ;mauon regarding the | I)mmee from nearby revenue v1!1agc-e

. industry, including c:zmpmm i():lkm from Koliya (As per Tcehsildar
\_._ i L 2 - certi] dated 10.04.2018, copy encl)
1 20 Source of water for spnwklmi ' Treated water from STP, Didwana is

| | . | collected in storage tanks. Industry has
- provided dosing tank with bleaching
solution, for disinfection of m:mcd waler

5 ' of S1P.
| " Industry has provided motor for pumping |
e B oaal | of water <l
2 'Mazlx of airfemission sample  collected | Ambient Air Monitoring Rc*su!ts ' %
during inspection: | SPM- 522 pg/m3

t\zr mﬁmmmng could not be done awm@

22, Details of Plant & Mac'himgsg:_-

a. Primary Jaw Crusher @ - 01 (Nos.), 10 x 20(Size)
b. Vibrating Sereen - 01 (Nos.). :
¢. Conveyers ‘s 08 (Nos.), (04 loading conveycrs)

73, Status of Pollution Control measures as per i1 Rules and as per recommendations of
various team constituted by NGT '

anhtatwe Stapdﬁrﬁs SRl Comph ance ms _

Dust containment cum 1. Jaw Crusher, vibratory screen and all end |
suppression system for the . discharge points of conveyors have been covered |

l equipments. © from ail sides with tin sheets. ‘

| 2. Water sprinklers have been provided at crusher |
. (02) and at all the wransfer points (04) of
| conveyors connecting vibratory screen to belt |
__________________ CONVEYOTS. |
"("‘;gzwi:{ifuéimn ui ﬁxeialled roads | Hard Surface road found in the pfcmmes at the time |
Lot inspection.
" Crusher was non operative at the time of inspection

_ . | . and ground found cleaned. - . |
| Construction of wmd breamng * fnduaszw has pfcvuii.d  boundary f 2
walls/ boundary wall around the appmx 08-10 feet around the prcmtses'

E!‘E““S‘—“ airem s VRS Al il
g Growing of green belt around the Lm' “has planted about 250-300 planm within and
| periphery of crushing il | around the premiscs.
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'Sr. | Recommendations 5  Status  of  Complisnces  of
- No. ~recommendations
I. | Maintaining Log-Book o \/Iammmd
2. | Installation of water meter Taled - o |
3 Comment on water é.rxsamptmn in dust | Record of daily  water c.dfiémnptmn |
suppression | maintained ;
T e g = amgamezm 31 R ot oo gl S |

specific points
5, Location wise details of plants submitt ed or | "\ubmfmd at Head office.

not
6 Sialus of rc.guldr cleaninp, or %Wﬁ:f:;‘*uli) S‘alisl';,:cmry 3
7 | Whether re-suspension of dust observed ' No
8. Dust stored in covered arca < : ' Dust was stored within covered shed at the at |
s A | time of inspection ‘ e -_
9. Plant for manufactmn;, bricks/ i::louk\ ifmrz | Not Installed
| dust provided -

Dr. Kriti Sharma Sunjay Kothari
IS0 Y RO

Conclusion: Industry has provided adequate pollution control measures and amhient air

monitoring results dated 22.02.2017 falls within prescribed limits.

‘Sanjay Kmhm..
Regional Officer



RAJAST HAN S’I"A'F E I’K)IAI.IJ'I'I()W CONTROL BOARD, KISHANGARH

(Under scetion 23 of the Waz::r ALL, 19?4 under section 24 of the Air Act, 1982 and under section 10 of

EP Act, 1986)

‘2. Name of the Industry

ay _ \435. Kammh btam, srusht,r frant j‘
b, Address of the Industry - 'Khasra no. 799, Vill- Kuhya, Icmli |
f I)t.wwana Dist- Nagaur ;
1
? q
2TE) | LN S NS TAT y S S
|- !
2 | Date ofimpuuhor* 1 14.08.2019
3 | Name and I).mgnamw of the Person | Sh. Kamlesh panwar
Contacted ' 5
L BEeReem T T Seeaae
5 | Nature of Industry e .Al!' poilutwn : s e
6| Size of Industry: Large/ Medium/ Small | - f
""""" 7 Categary of Indugtry Red/ ()ranw (xrca,nl ‘
-} | Others :
8 | Status of Operation: Operational/  Non- | Non Operational (under mdnu;.nume) !
| operational/ Closed/ Any other
i —m I;st_ of Parmcrs’ : Dircctors/ propricior/ | '
Trustee/Office baarm with addresses ;
o] ?i&?ﬁﬁif&i&ﬁgéﬁw{&&éﬁ he Water Act, 1974 | NA "
11 | Status of cnnscm im&ermr Act-1981 E:I ast consent (( 1T0) 15 valid upto
: l 30.06.2018 Application of Renewal nf
, CI() 18 iorwardcci to H. () Ja:pur 1
12 | Statusof Authurxmtmn wutr HWV th....... I NA
' A3 Name of raw mdte;'!zilé with quan!' y (p;,r d&y Suﬁ'ﬁc'I..urfips,-fﬂ'ﬁ')!}?(w O S S
| or per month or annum) " Q
14 = Na;ném of l’roduct (s) and by-products | Stone Dust- 30000MTPA
. :ﬂman&f‘aciwcd with quantity (per day or month | Stone Grit- 100000 MTPA |
- Or annum) :
15 __"_-"':Any dcvmion from eaa'mr C I {) 2 _| No
16 | .:A;Ivl}’ " deviation from carlior | NA
aulhon&alloqu,lstranm'
17 | Any deviation from observations from | No
previous inspection report in  permanent :
| features. : '%:- | : |
*"bpcmﬁc non- wmpham.r.s if any. observed | (.omplvmg with EP rules P
_____________ | during inspection: o i



| 19 | Other relevant Information regarding the Distance from nearh yy revenue village- |
| industry, including complaint C02km from Koliva {(As per Tehstldar

; - certificate dated 08.09.2014, copy encl)

20 | Source of water for z,pzzf ding 2 Treated water from STP, Didwana is
| collected in storage tanks. Industry has |
provided dosing tank with bleaching |
: solution, for disinfection of treated water |
Lol §TP.
- Industry has provided motor for pumping !
| of water

i 21 | Details of ay femissio sample colleeted | Ambient Air Monitori lng, Resultg
| | during inspection: SPM- 596 ug/m3
Air monitoring could not be done owing |
| 1o MONsoon season.
22. Details of Plant & Machinery:-
a. Primary Jaw Crusher ;- 01 (Nos.), 30x36 (Sive)
b, Secondary Jaw Crusher - {03 (Nos.) D0x36 (Size)
¢ Vibrating Screen ;- (1 (Nos.),
d. Conveyers D= 08 (Nos., (03 main conveyers and 05 returning

™ pnza v i rpeit
Conveyers)

2
Lad

Status of Pollution Control measures as per EP Rules and as per recommendations of
varipus feam constituted by NG'T

) (}u;zi:iam Standards 5! Compliance made by Unit

f Dust containment cum 1. Jaw Crusher, granulator, vibratory screen and all
{ suppression system for the . end discharge points of conveyors have been
equipments. _ covered from all sides with tin sheets. However, |

some tin sheets over granulators were found |
damaged at the time of i inspect ion.
! , I. Water sprinklers have been provided at erusher |
! (02}, gramulator {03), at all the transfer points
(03} of conveyors connecling vibratory sereen 1o
belt conveyors and 07 at around the vibratory |
SN W, B o SO VL R L D, - sereen. il
i ( (}mimgmw oi muzdl ¢d roads Hard Surface roa d found in the premises at the time
[ inspection,

Regular c;a,mmi_ dnd wetling of ( mxév\r was non opu&twc at the time of inspection
- ground within the premises. | and ground found cleaned.

i Construction of wind breaking Im,u,u\ has provided boundary wall of height
walls/ ‘z&ozmdary wall around the | approx 08-10 feet around the premises.

s.\.w.\..

| Linit has plan ted about 165-180 plants within and
around the premises.




Dusi stored in coverc.d arca

Plant for manufactunn&, bricks/ me,ks fwm
dust pmvxdcd

i i

,ﬁfaim ~g

1

' Installed
'"_'\_'ni on w&i@r m:wwnplmr in dust | Record of

'Eiiﬁsz Mg{-‘mcuw at | | Provided

e
Dust was stored within covered shed at the at |
time of inspection

Complinnces of .
rccmnmendatmns -

\’ia&mmmd

daily water  consumption |
| maintained - : '

Not Installed

A
Sanjay Kothari
M RO

 Sanjay Kothari
Regional Officer







